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vldyalaya (Dnyaneshwar Vidyapeeth Medical 
College), Pune; 

(b) the aims and objects of the above 
Institution; 

(c) the number of medical students 
studying in this Institution; 

(d) whether it is a recognised institution 
and if nott whether Government woulcl consi- . 
d~r according rccogn ition in view of the new 
policy of Government for establishing open 
universities; and 

(e) whether til) such recognition is 
accordeq, Government would consider allow­
ing medical students of the Institute of take 
the examination to save them from frustra­
tion in life in this year of the youth? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) No. Sir. 

(b) to (e). Do not arise. 

Regularlsa ti on of Power load to 
Industrial Units in Delhi 

6837. SHRl NIHAL SINGH: Will the 
Minister of lRR1GAT10N AND POWER 
be pleased to state: 

(a) whether it is a fact that the P. U. C. 
Industrial Units in Delhi have applied for 
the regularisation of Load on the basis of ad 
hoc Municipal Licence in the year 1982~ 

(h) whether it is also a fact that the 
cases have not been regulariscd since 1983 to 
date on one pretext or the other; and 

(c) the time hy which these wilt he regu­
larised ? 

THE MINISTER or ST ATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) Yes, Sir. 

(b) Cases of applicants who have not 
fulfilled the prescribed conditions have not 
been regulariscd. 

(c) A definite time frame cannot be 
stip.uJated as reaularisation follows fulfilment 
of p.._ribod conditions by the applicant. 

LoIS to Delhi Elecwie Supplr 
Vader takiag 

6838. SHRI E. S. M. PAltEmt, 
MOHAMED: Will the Minister of ItUttGA,a 
TJON AND POWER be pleased to state; 

(a) whether it is a fact that Delhi Eleetrit 
Supply Undertaking is suffering huge losses 
and if so, the tota I losses incurred durin, 
the last lhrec years; 

(b) whether any remedial steps have been 
taken or proposed to be taken by Govern­
ment in the matter; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMEMT OF POWER (SHRI ARUN 
NEHRU) : (a) The losses of DESU in tIM 
]ast 3 years amount to Rs. 276 crores. 

(b) and (c). DESU has augmented its 
tariff in order to make its operations viable. 

Funds Allotted/Spent for Healtb aDd 
Family Welfare Progrdmme in West 

Bengal during Sixth Plan 

6839. SHRI PRIYA RANJAN DAS 
MUNSI : Will the Minister of HEAL 1H 
AND FAMILY WELFARE be pleased to 
state : 

(a) the actual funds allotted for Health 
and Family Welfare Programme for Welt 
Bengal in Sixth Plan and how much bave 
been spent till March, 1985; and 

(b) number of Primary Health Cent .... 
existed during the end of 5th Plan in W .. 
Bengal and number of the same at present? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SURl 
YOGENDRA MAKWANA) : (a) The Plann­
ing Commission had approved an outlay or 
Rs.. 84.00 crores for Health Sector Pro­
grammes in West Bengal for the '6th Five 
Year Plan period of 1980-85. The like)y 
expenditure is reported to be Rs. 94.97 crores 
during the same period. 

(b) The number of Primary Health 
Centres in West Benpl was 316 oa L4.1~79 
and tbi& increased to 357 as 00 1.4.198,S~ 




